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In this Iliscellaneous Application the petitioner has prayed 

for amendment of the prayer  portion of the OR. Alter hearing the id. 

counsel for both the parties the application for amendment is. allowed. 

The OA be amended accordingly be making it a part of the OA. T 	id. 

counsel for the petitioner is directed to file a comprehensive cony 

of the application within 2 weeka after the reopening of the Tribunal 

:1 	on the expiry of the Autumn Vacation. lhe IA thus stands disposed of. 

OR be listed for admission hearing on 30 .11.98. 

(S.N.IIALLICK) 
VICLCHAI9IIAN. 
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